
I I  Oral Answer* APRIL St 187ft Oral Answers

*ft m n  '  ^IRpT
VTWTOlt ̂ W R T i^ W T T V T

TfT ^ i ?rt grr^ q^ra t w  
sffcflf <TT, $3TT

f a  3 ft  i f  6  4^ 1^  *TT » n ^  I ffV V ,

^ w t  ’t t , t f t r  t f t a r r  v r m r  m f

| f a ^ t n t o  lTSTo tro, rnjo tĵ o ?fto
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SHRI P. VENKATASUBBIAH: Mr. 
Speaker, Sir, six-months imprisonment 
has been made as a criterion for 
granting pension to freedom ftghters. 
However, during the freedom struggle, 
there have been many instances where 
some freedom fighters were let off 
though they were charged under the 
same section. May I know from the 
Minlsteds if such cases will be gone 
into thoroughly? In one case in 
Andhra Pradesh, the Sub-Collector 
used to let off all the f ieedom fighters, 
while under the same sections others 
were imprisoned elsewhere. If there 
are such cases, will the Government 
give them the same consideration as 
given to the freedom ftghters who were 
imprisioned for six months or more?

SHRI DHANIK LAL MANDAL: If 
there has been any discrimination in 
t>jtf matter and the hon. Members 
brings it to my notice, I will certainly 
take necessary action.

*®port a r t  re-expert o f Cem at to 
t a t

•598. SHRI S. R. DAMANI: Will the 
Minister o f  INDUSTRY be pleased to 
state:

(a) the details of cement Imparts 
during 1JT77-78 in quantity and value 
and the sources of import, and the 
reasons which necessitated imports;

(b) whether it is a fact that more 
imports of cement are being planned 
for re-export to Iran; and

(c) if so, the circumstances under 
which this is being done and the ad­
vantages thereof?

THE MINISTER OF INDUSTRY 
(SHRI GEORGE FERNANDES): (a> 
A quantity o f about 2.94 lakh tonnes 
o f cement has been imported during 
1977-78 from South Korea. Rumania 
and Poland at a landed cost of about 
Rs. 18.45 crores. Shortages in the 
supply o f cement had developed’ in spite 
of a record production o f 19.27 million 
tonnes during 1977-78 on account of 
higher demand for consumption for 
public works as well as for agricultuie. 
industry and housing. Substantial 
quantities were also required to re­
pair the cyclonic damages in Andhra 
Pradesh and Tamil Nadu.

(b ) No. Sir.

(c) Does not arise.

SHRI & R. DAMANI: Sir, there is  
an acute shortage o f cement and it is 
very difficult to obtain it. In view 
o f that, may I know from the hon 
Minister if any annual survey Is being 
made o f the demand and supply of 
cement? If any such survey has been 
made, was it noticed that there win be 
a spurt in demand in the next year? 
Has any assessment been made of the 
likely demand in the next two years?

~ SHRI GEORGE FERNANDES; The 
kind o f surveys that were required to 
be made were not made in the past 
and that seems to be the reason vtiy  
the required- caaclty was not installed.
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In 1875-76 the installed capacity was
21.24 million tonnes. In 1876-77 the in­
stalled capacity was 21.67 million ton­
nes whereas we needed perhaps another
2 million tonnes o f additional installed
capacity. In 1977-76 the installed
capacity stayed at 21.7 million tonnes,
while we needed another 2 million
tonnes o f additional capacity.,  As a 
consequence we are to-day facing a 
shortage which is now being made 
good by importing cement.

Future surveys have been made. 
The perspective for the next 5 years
and 7 years has been worked out and 
we are currently implementing pro­
jects at a pace where, 1 believe. In the
next 16 months we shall be able to
make up the present shortage.

SHRI S. R. DAMANI: I am happy
that they have made a survey. But
may I know whether the production
of cem enf has been affected due to
shortage o f power? If so, what action
has been taken to see that production
oi cement does ont suffer in future on 
account of shortage o f power?

SHRI GEORGE FERNANDES: 
Shortage of power has been one ©f the
inhibiting factors in reaching our pro­
duction targets. However, in the
month of March 1978, despite the
power cuts, because of much better 
and efficient use of the machinery, we 
were able to reach for the first time
ever 100 per cent capacity utilisation.
We produced exactly 100 per cent of
our capacity in the month of March
1976. But power constraints are there.
In Karnataka we are having a 55 per 
cent power cut. We have taken a 
decision recently to enable the cement
plants to go in for captive power
plants and I am hopelul that most of
the cement units will go in for these
captive power plants and we shall be
able to overcome the pow?r shortage.
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SHRI B. RACHAIAH; The other day. 
the Railway Minister, while he was
replying, said that the railways are
in the process of replacing the wooden
planks ...........

MR. SPEAKER: Wooden sleepers.

SRRI B. RACHAIAH: Yes, wooden
sleepers by concrete sleepers. So. there
will be a greater demand for con­
crete sleepers.

In' view o f  that, will the hon. Minis­
ter consider increasing the production
o f cement in the country either by the
dry process or the hydraulic process
and if  so, what is the number of ce­
ment plants be is going to start in the 
coming year?
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SHRI GEORGE FERNANDES: In 
the next three years we are expect­
ing 14 plants to go into production In 
the public sector with a total capacity 
o f 6 nullioo tonnes, and 13 plants to go 
into production in the private sector 
with a total capacity of a little over
4 million tonnes. And tlw capacity 
Utilisation of the existing cement 
plants is also, as I said, being looked 
into and all efforts made to see that 
production is maintained at the opti­
mum level.

MR. SPEAKER: Question No. 599— 
Mr. Jyotirmoy Bosu— absent.
Question No. 600—Shri Kanwar Lai 
Gupta.

Institutions ran by F o n ip i Christian

600. SHRI KANWAR LAL GUP­
TA: Will the Minister o f HOME
AFFAIRS be pleased to Lay a statement 
showing:

(a) the total number o* foreign 
Christian Missionaries and institutions 
run b y  them in  each State:

(b ) the total amount o f  money 
spent on thefe institutions: during the 
last three yean ;

(c ) how  much amount has been 
received from foreign countries during 
the above period;

(d ) whether Government have re­
ceived any complaint against these 
foreign Christian missionaries;

(e ) if so, the details thereof; and

(f)  the action taken by Government 
against them?

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS 
(SHRI DHANIK LAL MANDAL): (a) 
The total number of registered foreign 
Christian Missionaries in  India as 
o d  1-1-3*77 was 3732. Information re­
garding the number -of inatifaittocs 
run by them is not readily available.

(b ) Government do not have any 
information. Private institutions are 
not required to maintain and submit 
for scrutiny accounts of expenditure 
incurred by them.

(c ) Only individuals mentioned in 
Section 4 of Foreign Contribution (Re­
gulation) Act are debarred from ac­
cepting foreign contribution. All other 
individuals are neither required to 
take permission of Government nor are 
required to give any intimation about 
amounts received from foreign coun­
tries.

In regard to foreign contributions 
received by institutions run by foreign 
Christian missionaries, information 
is being collected for the period from 
5-8-1976 fwhen the Foreign Contribu­
tion (Regulation) Act, 1976 came 
into force] to 31-12-1977 and will be 
laid on the Table of the House.

(d) No specific complaints have been 
received during the recent past.

(e) and (f ) .  Do not arise.
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“ Senator Hatfield, who introduced 
legislation yesterday to legally bar 
CIA-missionary contact said, be 
sought the same prohibition now in 
force on the CIA using peace corps 
volunteers and Fuibrlght scholars."
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“ Clergymen throughout the world 

are valuable source o f Intelligence 
and many * clergymen, motivated 
sUghtly by patriotism, voluntarily 
and willingly aid the Government




